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INTRODUcnON 

I, the Chairman, Committee on Public Undertakings, having .been 
authorised by the Committee to submit the Report on their behalf, presen't 
this Thirty-third Report on the Action Taken by Government on the recom-
mendations contained in the Twenty-ninth Report of the Committee on 
Public Undertakings (Third Lok Sabha) on Durgapur Steel Plant of Hindus tan 
Steel Ltd. . ' 

2. The Twenty-ninth Report was presented to the Lok Sabha on the 
20th April. 1'66. Government furnished their replies indicating the action 
taken on the recommendations contained in the Report on the 9th, 15th,. 
17th January, 1968 and 1st March, 1969. The replies of Government to the 
recommendations contained in the aforesaid Report, was considered and 
approved by the Committee on the 28th March, 1969. The Committee-
authorised the Chairman to finalise the Report and present it to Parliament. 

3. The Report has been divided into the following five Chapters: 

I. Report 
II. Recommendations which have been accepted by Government. 
III. Recommendations which the Committee do not desire to pursue 

in view of Government's reply. 
IV. Recommendations in respect of which replies of Government 

have not been accepted by the Committee. 
V. Recommendations in respect of which final replies of Government 

are still awaited. 
4. An analysis of the action taken by Government on the recommen-

dations contained in the Twenty-ninth Report (Third Lok Sabha) is given 
in Appendix. It would be observed therefrom that out of 39 recommendations. 
contained in the Report, 59 per cent have been accepted by Government and 
the Committee do not desire to pursue 38 per.cent of the recommendations 
in view of Government's reply. Replies of Government in respect 
of 3 per cent of the recommendations have not been accepted by the 
Committee. 

NEW DELHI ; 

April 16, 1969. 

Chaitra 26, 1891 (Saka). 

(v) 

G. S. DHILWN, 
Chairman, 

Committee on Public UTulertakings. 



ffiAP1'ER l' 
REPORT' 

A. NO:-.l-SETTLEMENT OF PRICE PAYABLE FOR THE SUPPLY OF GAS 
BY DURGAPUll STEEL ,PLA~T T() DAMOD~R VALLEY CORlO-

RATION--l.(PARAS ~46) 

(THiIU> LOK SABHA) 

Recommendations (Serial No. Il-Para 46) 

In their recommendation at Serial No. 12, of the Twenty-Ninth Report 
(3rd Lok Sabha) the Committee dn Public undertakings had noted 
that [he question of price payable for the supply of coke OVen gas by Durga-
pur Steel Plant to Damodar Valley Corporation was initially taken up by 
the Secretary of the Ministry ofIrrigation and Power as early as June, 1958. 
The matter was still under correspondence betwccn the Damodar Valley 
Corporation and the Hmdustan Steel Ltd. (january, 1966). The Commit~ 
tee had, therefore, expressed regret that even after a lapse of more "than 
I years it had not been possible for the two Public Sector Undertakings 'to 
settle this matter even after a ParliamentJry Commjtt~ had expressed con-
cern over it. 

2. The Government, in their reply, '. have stakd that currently there 
was no supply of gas to DVe from Durgapur Steel Plant nor was any supply 
·expected to be available in future: The problem related to only 3-' limited 
period; .In order to settle this long outstanding issue, Hindustan Steel 
Ltd. offered to make an au hoc settlemeht at a rate halfway between that asked 
for earller and that offered by DVC. It has further been stated that al-
though this letter was sent to DVC in March, 1967. the matter did not appear 
to have been settled yet.· 

3. The Committee deprecate this inordinate delay in settlement of 
the price to be paid by one,publ~ undertaking to another for supply of 
coke oven gas in 1964. The' Comlilittee . sugiest that the Ministries COD-
cerned with tile uncIen,aldngs aod the heads of the under takings might .meet 
aDd resolve 'the dispa~. . 

, ·It was stated by the Ministry of Steel arid HeavyEngineering at the iime or" . 
factual verification that Hindustan Steel Limited have since finally accepted the price 
offered by the DVe in order to settle the long outstanding issue. 



CHAPTER D 

RECOMMENDATIONS mAT HAVE BEEN ACCEPTED 
BY GOVERNMENT 

Reeo •• eadatioa (Serial No.1) 

The Committee claire that the procedure for awarding contracts should 
be examined in detail and steps taken to avoid long delays in awarding. 
them. (para No. 14) 

Reply of Go1eiwaeul 

Noted. In order to expedite finalisation of contracts, HSL have evolved 
a drill whereby an empowered Committee of the Board of Management,. 
with which Plant representatives are associated carries out scrutiny, and 
negotiations and makes final recommendations to Government. This drill 
is generaJJy followed in the case of all major contracts relating to expansion 
etc. 

[Ministry of Slm, Mi"~s " M~lo1s O. M. No. Pori (6)-8/66, dOled 
15th January, 1968] • 

Rec:oIlllDelllllItloD (Serial No. 3) 
The Committee were infonned that there was no penalty clause in the 

contracts for levying penalty on the suppliers of the Plant and Machinery 
for their failure to furnish the Civil Engineering drawinp Or the loading 
data according to the time schedule. This. the CGmmittee feel is unsatis-
factory. The desirability of including such a provision in the contracts 
should be examined to avoid delays in construction due to non-receipt or 
Civil Engineering drawings,. (Para No. 15) 

ReplY oJ Go'v ..... 
HSL have since revised the 'term of payment' clause in their standard' 

form of 'Invitation to Tender' to provide for stoppage of further instal-
ments of payments if the drawings as indicated are not supplied by the time-
prescribed. Payments are now linked with supply of drawings and load 
data. 

[MinistrJ' 0/ Sleel, Mines & Metals O.M. No . .pori (6}8/f6, dot£d IS,h 
JtlIIuary,I968]. 

• ............. (Serial No. 4) 

The Committee are not satisfied with the reasons adduced for the delay 
in reachill8 the rated capacity in steel ingots and in saleable steel. Con-
siderina that Hindustan Steel Limited was aware that it does not generally 
talee more than 18 to 24 months to attain the rated capacity after installation 
of plant and that the Bhrlai Steel PlMt had in fact achiewd the raud capa-
city in less than two years, the time taken by the Durgapur Sttel Plant in 

2 
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reaching the rated capacity, which was more than three years, has been 
too long. The two main reasons furnished to the Committee for the delay 
were inadequacy of slag disposal unit and the shortage of soaking pits_ 
But viewed against the fact that the slag disposal unit had been modified 
in 1962 and the number of sOaking pits was considered to be adequate· 
by the Consultants and the Central Engineering It Design Bureau of the 
Hindustan Steel Limited, it is difficult for the Committee to accept these 
reasons as justification for the inordinate delay in reaching the rated 
capacity. The Committee suggest that the reasons for delay in reachinl! the 
rated capacity by Durgapur Steel Plant should be analysed in detail. Such 
an analysis should serve as a useful guide while setting up futuJ:e plants_ 
(Para No. 25) .,Iy of GOTenmeat 

Subsequent to the Report of the COPU, Government appointed in Sep-
tember, 1966, a One-Man Committee, conSisting of Shrj G. Pande, (Then) 
Vice Chancellor, Roorkee University to make an independent c!Xpeit review, 
of the various problems in Durgapur Steel Plant in their individual as welt 
as integrated aspects. The' Committee submitted its final report in April,. 
1967. It had drawn attention to shortcomings in organisation, inadequacy 
or absence of management systems and insufficiency of equipment. It also-
made several recommendations for improving the skills and abilities of the 
employees and pointed out the need for developing better employee attitude 
and industrial relations. Practically an these recommendations have been 
accepted and vigorous steps have been taken to implement them. 

[Ministry of Steel, Minea" Metals O. M. No. Pari (6)-8/66, dated 15th,. 
Janutuy.1968] 

Recommendation (Serial No. 5) 

The Committee regret to note that there had been protracted discussion: 
about the number of soaking pits actually required by the Plant and no 
final decision has yet been taken in this regard. The C<lmmittee trust .that 
since the Report of the Expert to whom the matter was referred by the Chair-
man, Hiridustan Steel Limited, has been received an early decision will be taken 

. to ensure proper working of the Plant. (Para No. 26) 

Jlepl1 of Govet1lmeat 
=:.:~: There was difference of opinion among different technical authorities:· 
about the adequacy or otherwise of the number of soaking pits provided and 
the number of additional pits required, if any. The Pande Committee was 
also requested to examine this question and give their considert:d opinion 
on this. They recommended the provision of four additional pits and thi~ 
has since been accepted by Government and steps are in hand to install the 
same. 

[Ministry of Steell Mines & Metals O. M. No. Pori (6)-8,'66, doted 15tlr 
JamJIJT'y, 1968] 

ReeoJDJDel1dation (Serial No. 6) 
Even if the price obtained for plain bearing wheel sets had been equa' 

to that for the roller bearing wheel sets, the losses of Wheel & Axle Plant 
would have been reduced only to some extent. Thus, even jf the higher 

M70LSS/fil 



priceS were obtained.tbenet loss in 1964-65 would Iuave amoUllRd to lb. 
81'M laIths. This tau can be cxplained as due Oldy to low production 

,whieb WU 57% of the rated cipacity. Further. D8t enly has the plant ' 
,ulMed heavy lciues _ to low production, but the Railways bad to sPend I 
~~ needed foreip esdwase (lb. 428·85 lakhs) 011 the import of wheel 
sets In 1964-65 and UI6~. (plITtI No. 33) 

.plyof Go'ea ..... 
"{he loss in manufacture of wheel sets has since befn revitwtd by HSL 

and the loss dUring 1964-65 is estimated as R.s. 77'55 la1ths. (Please also 
see reply to para 34). 

[MI1flstl'J' of Sleel. Mine, & Metals O.M. No. ParI (6)-8/66, dated 15th 
January, 1968] 

.ecoamI ....... (Saial No~ 7) 

The Committee are concerned over the low production in the Wheel 
and Axle Plaa.t. They understand that certain measures have been taken 
to improve the workin. of the Plant, c.,. instaJlation of Blectric Furnace 
Ia. the 3·5 millioa. tonnes expansion for better control over the quality of 
steel. provision of extra roulh :machining capacity and rectification lathe, 
etc. However, considering that it is more than three years since the 
plant was commissioned, the time taken in realising the deficiencies and 
rectilyina them has been too long. The performance of the plant has not 
b!cn satisfactory. This was also admitted by the Secretary of the 
Ministry. The Committee urge that immediate steps should be taken to 
improve the working of the plant and t6 achieve the rated capacity. (Para 
No. 34). 

{! lteply of Go'feI'D1IIeIIt 

The unsatisfactory working of the wheel and axle plant ever since its in-
ce~on had been causing concern and this was one of the item.s which the 
Paude Committee, appointed in September, 1966, bad been reqqested to 
look into specificaUy in their study of the Durgapur Steel Plant. Their 
reconunendations in this regard have been accepted and are under imple-
mentation by HSL. Some additional balancing equipment like centre1ess 
grinding machine, wheel roughins latbe, We roughing lathe, wheel recti-
fication lathes etc. have already been ordered and are expected to be instaUed 
shortly. Two foreian experts studied the plant for about three months at 
the end of 1967 and have submitted their report in January, 1968. Action 
is also heiDI taken to augment the supply of wheel steel by enlarging the 
existing 100 tonne furnace to 120 tcnme capacity and by installing a 40 
tonne electric fumace. It is expected that productioD will improve after 
these steps are implemented. Meanwhile, as an interim measure to augment 
steel availability, the steel making facilities at Alloy Steel Plant, Durgapur 
are also bcina preued into service. 

[MiniIt'l'..Pi'Slm. Minu and Metals O. M. No. Parl(6}8/66 dMed 15th 
JIlIfIMlI? 1~. 

_ •• SPJ .... (SedaI No.1) 

It is noticed that'no regular perfonna~ tuts wen carried out to see 
that the various uBits of the Plant were capable of achievins the outpDt 
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lIpeeified in the contract. The Consultants are stated to have certified the 
rated capacity of the Plant based on designs and their experience of construct-
ing similar Plants elsewhere, Thisean hardly be considered satisfactory. 
The Committee feel that the Consultants should have given such a certificate 
after the plant had achieved the rated capacity over a certain period. In 
the absence of such tests it was difficult to say as to how far the failure of the 
Wheel and Axle Plant to achieve the rated capacity was due to defects in 
design or in equipment. The Committee would like to emphasise that in 
order to safeguard against any defects in the plant and machinery, these 
should be accepted only after tests have been carried out within the guarantee 
period. (Para No. 35) 

Repty of ~eramellt 
Noted. The guarantee clause in the contracts now provides that per-

formance at rated capacity be demonstrated before final part payment is 
made. 

[Ministry of Steel, Mines a1ld Metals O. M. No. Pari (6}8/66 dated 15th 
Ja~Il1'JI. 1968]. 

Recommendation (Serial No. 10) 
It was not proper for t.he Plant to stop up prOduction with a view to 

achieve the rated capacity without caring for. the quality of the products 
manufactured. It needs no emphasis that the·products manufactured should 
be of standard quality. The Committee would suggest that there should 
be rigid quality control at every stage of production to obviate complaints 
from customers. (Para No. 38) . 

Reply of GoverDDleat 
Noted. Following the recommendation of the Pand;! Committee, the 

research and control D~pa. at D.u-gapur is. b~ing strengthened and 
arrangements are being made for inter stage inspection providfd for in 
D~~tts. like the Wheel and Axle Plant. ' . 

[Ministry of Steel, Mines and Metals O. M. No. Pari (6)-8/66 dated 15th 
JanutU'y, 1968]. 

RecoJDJDeDdation (Serial No. 13) 
The Committee view with concern that there should have been a lo&s 

of its. 36 laths in 1964-65 on the sale of bye-products even though some 
of the plants (e.g. Naphthalene Plant and the Benzol Rectification Plant) 
have extra built-in capacity. They desire that the causes of low utilization 
of these plants should be investigated and steps taken to see that these 
plants at least pay their way rather than remain a liability on the Steel Plant. 
Q'ara No. SO) 

Ileply of GcrteauaeDt 
Noted. In pursuance of the recommendations of the Pande Comnlittee, 

the Bye-products plant at Ducgapur is being placed under the independent 
cl1:uge of a Superintendent. Special steps are in hand to re-organise and 
improve the maintenance of this unit. A special team was formed to go into 
the working of the Bye-Products units of aU the Plants and the team's report 
is expected shortly. 
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[MlnUt,J' of Skel, Mi1ws and Melal. O. M. No. Pori (6)-8/66 dated IS,. 
JfIIIUII17, 1968]. 

..... ..... (Serial Ne. 11) 
The Committee desire that HSL should Jay down in comultation with the 

Indian Standards In.o;titute standard spec.ifications for all typce of refl actories 
which could be used in the Steel Plant. (Para No. 71) . 

Reply 01 Gonraat 
The Indian Standards Institution was r(quested to set up a TechDic:al 

Committee to study the Specifications used by the various plants and evolve 
a common standard Specification for Refractories for adoption by all Steel 
Plants. A Technical Committee of the Indian Standards Institution con-
silting of representatives of HSL Steel Plant, Tata Iron and Steel Co, Indian 
Iron &; Steel Co.. and refractory manufacturers has abedy started wOlk, 
A number of Indian standards have been revised and some nt w standards 
have been formulated to take care of the requirements of steel plants in the 
country. 

[MlnIIlrJ' of SIHI. Milles and Melals o. M. No. PtlI'l-(6}8/66 daled 9th 
January, 1968]. 

Reeo_utloD (Serial No. 19) 
Considering that the Indian RefractolY Industry has he'D establi&h(d foi:' 

a lona time and there is considerable idle capacity at pleKnt, the Cur,mittee 
desire that Government should encourage the indigenous manufacturus 
to diversify ~eir production to replace the imported refractories. This 
would not only utilise the idle capacity. but also help in saving the much 
needed foreign exchange. (Para No. 73). llepIJ.' Gonome. 

Our con~tant effort!! have becn to avoid imports as far as possible and 
practic:able. Durgapur Steel Plant has imported only those refractories which 
are either not manufactured in India or the indigenous products are not uJl 
to the standard. During the year 1965-66 Durgapur Steel Plant did not 
import any refractories. 

The refractories industry is already being encourag(d by the GOYemment 
to utiJjse US idle capacity by diversifying production to manufacture special 
types of refractories which have still to be imported. With this objfct in 
view. major manufacturers of Refractories were addrrskd by Dhcctolate 
General of Technical Development in 1966 to indicate their Tcquirtments of 
balanciDl equipment fOT the purpose and submit import applications. 
Import applications were received from certain manufacturers and roreip 
exchange to the tune of R!I. 75 lakhs has already been sanctioned 
while another Rs. 25 laths have been recommended. 

[Millistry 0/ St«l, MIMI an4 Mdall O. M. No . . Parl-(6) 8j66 dilled 9th 
JantMII'1. 1968]. 

lle-vrrr ..... (Serial No.. 21) 
The maintenance fUnction is as important if not more than production 

of steel. It often rtquires hisher skill than in operation. The key maUate-
nancepersonnet should be in position wlule the plant is being erected so that 
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they have an opportunity to become familiar with the equipment. HSL 
misht consider whether it would not be advantageous to occasionally have 
seminars of such staff in rotation in the Plants where they could exchange 
their experiences. (Para No. 8~). 

Reply of Govemmeat 

The observations have been noted. The Pande Committee have also 
made several recommendations for improving maintenance which have been 
accepted and are under implt:mcntation. They have also recommended 
that the Superintendents and other senior cfficels of important departments 
in HSL should meet regularlY for pooling and exchange of knowledge and 
experience. A Standing Committee of the Chief Mechanical Engineers of 
the HSL Plants reviews problems relating to maintenance prccurunent of 
spares etc. In the light of the Pande Ccmmittee reccmmendation, meetings 
of other Departmental heads and senior cmcers are being aJrangcd by HSL. 

[Ministry of Steel, Mines alld Metals O. M. No. Pari (6)-8/66. dated 15th 
JanUl1ry, 1968] 

ReeommeRClatiOD (Serial No. 22) 
It was admitted by the Chairman, Hindustan Steel Limited that the 

number of working hours for which various Mills operated in Indian 
Steel Plants is much less than that in foreign countries. In order to bring 
down the high cost of production of steel it is essential to have maximum 
production from the installed capacity~ EvelY effort should therefore be 
made to reduce the down time of equipment through proper sthcduled main-
tenance and by careful planning and co-ordination of operations in different 
mills. (Para No. 84) 

Reply of GOl'el'llment 

The Pande Committee have also drawn attention to the need for the cen-
tralised maintenance organisation at Durgapur to be geared to discharge 
its duties in an efficient manner and the preventive maintenance and inspec-
tion procedures to be put on a sound footing with a view to reduce the down 
time of equipment. In this context, they have commended the system obtain-
ing at BruiaL Action is being taken by HSL to implement these recom-
mendations and to introduce the revised system. Once maintenan~ of tbe 
nulls is placed on a sound footing, their dewn time would be reduced and they 
would be available for operation for a longer period subject to demand. 

[Ministr,y of Steel, Mines and Metals O. M. No. Pari (6)-8/66, dated 
15th January, 1968]. 

Recommeadatioa (Serial No.l5) 
Heavy inventories not only result in blocking of capita! but also reSult 

in unnecessary expenditure on their care and maintenance. The Committee 
are concerned to note that the percentage of stock of stores and spares to the 
total consumption during the year instead of decreasing, increased from 163 
per cent in 1963-64 to 257 per cent in 1965-66. The stocking. of stores and 
spares which would be su1licient for 31 months based on current consump-
tion is far excessive. It was admitted by the Secretary of the Ministry that 
the inventories in the Steel Plants of HSL were very high and this was 
seriou'!ly affecting the profitability of the Plants. 



• 
. . The Com.Uttee au .. , that ilnmediate steps should be taken to red1ic:e 

the CBelSiv. illVelltOl'JCl partjcularl)r the steek of stores and spares at d:te 
Durppur Steel Plant. (Ptn ND. 91). 

BepIJ.fGof ... _ 

Noted. The Pande Committee appointed by Government in September. 
1966, to condUct 8ft CKpert review of the shortcomings in the performanCe of 
tile Durppur Steel Plant hal also emphasised in its Report that efforts should 
be made to reduce tbe inventories of spare, stores snni and finished goods. 
The Committee bas also recommended the creation of a hiSh level organisa-
tion for planning and procurement of spares. Both tbese recommendations 
have been accepted by Government in the Department of tron and Stee' 
Iletolution No. DUR-24(4)/66 dated 'the 19th July, 1967. Vigorous action 
is being taken to implement these recommendations. .. The list of insurance 
items is under preparation. Lists of slow-moving items have also been 
prepared, and such of the items as have been declared surplus aJ~ being 
disposed of. Slow-moving items of Plant Central Stores va1lloo at appr()xi-
mately RI!. 20 lakhs have been disposed of out of a total value of RI. 40 
lakhs. Similarly out of a total value of Rs. 11· Siakhs, items of Township 
Stores amounting to Rs. 6 lakhs have been disposed of. Slow-moving 
items of refractories amounting to Rs. 21akhs have been dispcsed of out of 
a total value of R.O!. 8·64 lakhs. A Special Committee has completed 
a study of the formation of the high level organisation for pJanning and 
procurement of spares and the report of the Special Committee is presently 
under the consideration of the Company. In view of the importance of 
proper inventory planning and control in Industrial Managtment. Govern-
ment have also constituted a Committee to conduct a detailed study over a 
period of time of the inventory system and the present level of inventories 
ID selected Public Enterprises including HSL 'VIde Min. of Finance, Deptt. 
of Co-ordination. Bureau of Public Enterprises Resolution No. 1(4)/66-
Admn. I dated 30th March;. 1967. The Committee will report as to whether 
the inventory held by these enterprises is related to actual production! 
operational requirements and will advise Government on the measure:. 
necessary to keep the inventory at economic levels and suggest improve-
rneJUS in the techniques of inventory ~nagement. 

(MlnJltry (if Sleel, Mines and Metals O:M. No. Pari (6}8/66, dated IStl, 
JallUllry. 1968.] . 

_ ....... (Serial No. 28) 

The Committee do not object to the policy of deJeption of powers to 
the General Managers in the interest of tfticient working of the Plant, but 
wish, to . mphasise that these powerl should be exerciaed judiciously and "itb 
restraint, keeping in view the possible repercussions which creation of posts 
and the promotions might have on the staft' working in the Plant itself or in 
other sister plants of HSL. The Committee are unhappy about some of the 
accelerated promotions referred to in para 101 of the Report. (Para No. 
105). 

Reply of~ 
In their R.eport OIl the Head Oftke of HSL, the Qmunittcc on Public 

UDdortakinss had' rCCOltlmeDded that ~ to the level., of Deputy 
Heads of Departments (Rs. ]3O().1600) aud above in the HSL should be done 
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on a Company \\ide basis. TIle PIuide Ccamittee had also made a similar 
recnmmcnda&ion. This ~ation bas bceIl accepted by the Oovern-
IDCIlt and is being implemented. This would obvite the problems referred to 
in para No. lOS. . 

[Ministry of Steel, Mines Qlfd Metals O. M. No. Pari (6).8/66 dated 15th 
JllIfUIlry, 1968]. 

Recommendation (Serial No. 30) 
It is regrettable that the complete estimates for Durgapui Steel 

plant were prepared and sanctioned for the one million tonne plaDt lls wen 
as for its expansion to 1·6 million tonnes, years after the taking up of the 
Project. The reason advaDOcd that the execution of work was taken up 
depending sanctioning of the estimates, to expedite construction is hardly 
satisfactory. 

The Committee have come across other cases of delay on the part of the . 
Ministries in sanctioning capital estimates of the Public Under takings.1 
They deprecate the tendency on the part of the Ministries to hold up san-
ctioning of the estimates until the whole process becomes a post facto affairs. 
The Committee see no reason as to why with proper planning it should not 
be possible for GoYe1'l1Dlellt to call for complete estimates well in advance and 
to sanction them before taking up the work. (Para No. 116). 

Reply of Government 
Noted. In the case of projects under-taken more recently. e.g. Bokaro,\ 

the Project Estimates have been sanctioned at a very early stage of imple-
mentation of the project. 

[Ministry of Steel, Mines and Metals O.M. Nu. Pari (6)-8/66 dated 15tl, 
January, 1%8) 

RecommeadltioD (Serial No. 31) 
The Conunittee would also point out that the absence of such estimates 

vitiates financial control of Parliament as it does not enable them to look into 
the economic aspect of the investment on project which they are caUcd upon 
to approve. They, therefore. desire that in the interest ofproper 1inaDcial 
control and economy as weU as speedy execution of projects detailed esti-
mates should be prepared and sanctioned before any work is taken up 
for execution. (Para No. 117) 

Reply ef GoYenuaeat 
Please see reply to para 116. 

[Ministry of Steel, Mines and Metals O. M. No. Pari (6)-8166 dated 15th 
January, 19681. 
~ (Serill No. 31) 

T he high cost of steel not only affects the financiItJ. workmg of the Plant 
but also has adverse repercussions on the manufacturing cost of the produets 
based on steel industry. The Committee thcreforedesire that concerted 
efl'orts shouki be made to reduce the production coSt .of steel. The Com-
mittee would invite attention in this conuection to para 7S of their 28th 
Report on the Head Office of Hindustan Steel Limited; (Pat'a No. 123). 
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...., ., Gfta'1 Ft 

PleIac see Government reply to rccommeadation at serial No. 23 para 
7S or tile 28th· R.eport or the Committee on Public UndertakinjS on the Head 
Oftice of HSL reproduced below:-

... eadatloa It S. No. 23 of tbe lItb Jle,ort of CPU OD 
HeM .ce Of HSL 

The Mahtab Committee was also expected to investigate into tht increase 
in tbe COlt of raw materials. The Committee hope a sizeab1e reduction in 
cost of producUOD wiD be achieved (Para No. 75) 

Reply of (;mea ... _ 

The Committee OD cost of production of steel has made a number of 
rClCommeDCiations for reducing the cost of production of steel. These have 
been broqbt to the notice of the steel producers for information. Cost 
of production both in the public and private sector steel plants has, however, 
1ihOWll lID upward trend since 1~6S on account of a number of external 
cost-raisiaa factors iDclucling Devaluation; implementation of the rccom-
mendaticms of the Central Wale Boards for Iron It Steel Industry, Iron 
Ore MiDiDI Industry aDd limestone and Dolomite Mining Industries; 
increas. in railway freight; slackening demand leading to Don-utilisation of 
full production capacity; increases in electricity tari1J"s and duties etc. 

(MiIIl.rtry ()f Steel Mines and Metals O. M. Nos. Pari (6)-8/66, dated the 
lS,1I and· )7tft JalfUQry, 1961) 

RKOIBIIIeHadoa (Serial No. 33) 

The Committcc have examined the question of profitability of stccl plants 
in seneral in para 62 of their 28th Report on Head Office of Hindustan Steel 
Umited. They would however add that considering the heavy loss suffered 
by the plant (Rs. 19 'SI crores upto 1964-6S), the working of the Plant upto 
that year cannot be considered satisfactory. The Committee desire tlwt 
efl"ective steps ahould be taken to work the Plant to its rated capacity and to 
effect economy in expenditure SO as to improve its financial working. 
(P",a N.. 127). 

-., or Go1duieot 
Subsequent to the receipt of the Committee's Report, Government 

appointed in consultation with HSL, one maD Committee (Pande 
Committee:) • 

(JllllbtqoJ Stnl, MiMs and Metals O. M. No. ParI (6)-8/66 dated 15th 
JtIIIUIlI'l. 1968). 

lleco_e_tioD (Serial Ne. 34) 
The enaaaement of ex-Financial Adviser and Chief Accounts Officer 

of Durppur Steel PlaDt u conttKt consultant dildoses the following 
Gilquietias fcaturcs:-

(i) No formal asrcement was entered into with tbe ex-F.A. &: C.A.O. 
for actin& as contract 'consultant and H.S.L. was not legally bound 
to mate any paymcDt to him. In spite of this Rs. 20,000 were 
paid t(l him for 8diDa as such. 
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(Ii) He was ckawing a salary of :as. 2.000 p.m. before retirement while 
payment of Rs. 20,000 was made to him. for actina as cqntract 
consultant for 3! months (from 21st February to 31st May, 1962), 

(iii) He was paid a further sum of Rs. 15,000 for preparing a part of 
Stores Manual which was found to be unsuitable. 

Since nothing tangible can be done by HSL, at this stage, the CoJIUDittee 
would only express their displeasure over this matter. (Para No. 133). 

Reply of Goventmellt 
HSL has considered alII he aspects of the question to prevent such ins-

tances in future. Instructions have been sent by the Head Office to all consti-
tuent Units of HSL in this regard. 

[Ministry of Steel, Mines and Metals O. M. No. Pari (6)-8/66 dated 151h 
JanUDry, 1968] 

RecGIIIIIIeIldation (Serial No. 36) 
It is regrettable that even though the contractors and the F.A.&:.C.A.O. 

had pointed out the need for finalizing outstanding issues as early as 1961, 
no proper machinery was set up to deal effectively with the issues arising out 
of the contract with ISCON. The result has been that even after more than t1?ree years of the completion of construction some of the major· issues in 
dispute are yet to be settled. This has also involved avoidable payment of 
large fees to the Consultants. The Committee desire that the issues should 
be settled early. 

. Similar situatioBs can also arise in other Public Undertakings which enter 
ffito contracts with various outside agencies. The Committee, therefore, 
suggest that suitable instructions should be issued to all concerned to ensure 
that proper machinery is set up to deal effectively with the issues arising out 
of such contracts. (Para No. 144). 

Reply of GovernmeDt 
The negotiating Committee constituted by HSL & ISCON have settled 

all the outstanding issues. 
[Ministry of Steel, Mines and Metals O. M. No. Pari (6)-8/66 dated 151h 

January, 1968] 

ReeommendatioD (Serial No. 37) 
The Committee disapprove of payment" to Consultants for years after 

completion of a project because certain issues remain unsettled. They would 
suggest that the Ministry of Law should be consulted so that Government 
does not enter into such agreements which bind it to continue to pay the 
Consultants after the completion of works in case certain issues remain 
disputed. (Para No. 145) • 

Reply of Go,enDeId 
This is being examined in consultation with the Ministry of Law. 
[Ministry of Steel, Mines and Metals O. M. No. Pari (6)-8/66 dated 15th 

Janutlry. 1968] 
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~ ....,. vi G.Ni « 
The matter has been examined further: III future HindustaD Steel's 

Couaultants wm normany be their own Central Engineering and Design 
Bureau aDd, therefore, the question of payments to e:ngjaemI ~8nts 
year after year after completion of works, etc. will DOt arise. However, the 
rClC()lD1llCllClation of the Committee on Public Undertakinp is accepted. 
If there is any future occasion when agreements have to be entered into, 
HiDdustaDt Steel will consult their Law 0fIicers. 

[Ministry of Steel and Heavy Engineering o. M. No. Pari (6)-8/66 dated 
lst March, 1969) .. 

............... (Serial No. 39) 
During the examination the Committee have noticed several shortoominp 

in the planning. cxeaative and working of the Durgapur Steel Plant. 
The Committee are aware that the running of a Steel Plant is a complex 

atrairs caUing for high degree. of technical and. managerial skill. The manage-
ment had to faoe many difficulties in organising the human, material and 
fiDancial resources required for the execution and running of this major 
project. The economIC working of the Plant was rendered more difficult 
because of difficulties in obtaining raw materials of required quality, the 
continuous rise in their prices and heavy capital charges because of high 
capital block. The Committee have suggested certain measures to improve 
its performanc:e. They trust that the management will direct all its energies 
to increase production and improve the fiDancial working of the Plant. 
(Para No. 149-50) 

Reply of Go ...... t 

The observations of the Committee have been noted. 
[Ministry of Steel, Mines Qnd Metals O. M. No. (6)-8/66 dalf'd ISth 

JtmUtI1')'. J9681 



CHAPTERm 
ItECOMMENDATIONS WHICH tHE COMM!1TEE DO NOT DESIRE 

TO PURSUE IN VIEW OF THE GOVERNMENT'S llEPLY . 
ReeommeadatioD (Serial No.1) 

The Committee regret to note the inordinate delays in the construction/ 
commissioning of certain units of the Durgapur Steel Plant, which in some 
cases extended upto 13 months beyond the original schedule. Some of-
these- units could not be commissioned for a long time after construction, 
because of inadequate stock of raw materials. Raw materials could not be 
stocked as H.S.L. had failed to provide tipplers at tbe Plant to handle the raw 
materials. The explanation which has been furnished by HSL for the delay 
in the procurement of the tipplers is not satisfactory. Considering that the 
Railways had informed HSL in 1958 that they intended to use Box type 
wagons after 1961 the failure of HSL to provide tipplers till 1964/66 shows 
lack 'of planning and foresight. (Para No. 13). 

Reply of Govemmeot 

The Contract for the Steel Plant was signed in October, 1956 and the· 
construction started in 1951. The decision of Railways to use BOX wagons. 
came long after construction had started. However, the mistake re~llly was 
in determining the site and design of the foundation which delayed the whole-
programme of the installation of heavy duty tipplers. A claim was also-
preferred on ISCON for the additional expenditure incurred by HSL due to 
the wrong choice. Since then, all claims and counter claims with JSCON 
have been treated as closed as a result of the general financial settlement 
arrived with them. In the first stage expansion of HSL-Plants as weU 3S-
Dokaro Railways are fully associated right from the Planning stage. 

[Ministry of Steel, Mines and Metals o. M. No. Pari (6)-8/66, tiated 15th­
January, ]968]. 

ReeommeodatiOD (Serial No. ') 
In the opinion of the Committee the Guarantee provision in the con-

tract with JSCON was a defective one in as much as it provided for taking 
over of the Plant unit by unit or part of it after dfmonstration of its 
perforD)ance. The guarantee about the rated capacity could be said to 
have been satisfied only when each individual item of plant, machinery 
and equipment as well as the integrated unit has given the guaranteed out-
put for a minimum specified period. The Committee desire that this as-
pect shOUld be borne in mind while entering into such agreements in future._ 
Necessary instructions should also be issued to all the Public Undertakings 
in this regard. (Para No. 37). 

Reply of GoYerDmeIIt 
Noted. Such a guarantee, however, can be possible only in the case 

of turn-key contracts, which are not favoured now; particularly with a 
view to maximising indigenous content in the plant. 

(Ministry of SUel, Mines and Metals O~. No. Pari (6)-8/66, dated lStw 
Jamwry, 1968]. 

(13) 



Reco f ..... (Serial Me. 11) 

The Committee are concerued to note tbat net only was tbere a loss of 
;gas wonh Rs. 85·88 lakbs, bUt the capital expenditure amounting in aU 
to Ita. lS'171akhs incurred by the D.V.C. (Ra. 5·93lakhs) and the Durga-
pur Sleel Plant RI. 29·24 lakhs) on making ammgemeDts for the use of 
p. bad become infruetuous. It is unfortunate that the estimates prepared 
by the Consultants about the extent of surplus gas proved -wrong. How-
ever, since HSL had made it clear to tbe D.V.C. that tbe supply of gas for 
power aeneration would be graduaUy reduced to nil. and the power station 
should be designed to utilise coke oven gas as and when available from 
the Steel Plant. it is not understood as to bow tbe D.V.C. could stop taking 
gas from the Durppur Steel Plant on the plea that the supply of gas had 
not been according to the original commitments. The Committee under-
stand that one of the main consideration for locatins the D.V.C's thermal 
station at Durgapur was that both gas and coal middlings produced by the 
"Steel Plant could be used as fuel, tbus securing full utilisation of the avail-
able resources. Further, in June, 1958 the Secretary of the then Ministry 
of Steel had informed the Secretary of the MinistrY of Irrigation and Power 
that the adaptability of the furnaces at the Thermal Station to burn gases 
as well as coal was a part of the National Plan. In the circumstances, the 
furnaces of the thermal power station should have been designed to burn 
-gas as well as coal. The Committee feel that full facts of the case have 
not come to light and in view of huge loss and infructuous capital expendi-
ture, tbe matter rtquires detailtd investigation. (Para No. 44). 

Reply 01 Go,enmat 
Noted. The observations of the Committee have been brought to 

1he notice of the Irrigation and Power Ministry for necessary action. 
[Miniltl)' of St«I, Mines anti Melau O.M. No. Pari (6)-8/66 QaleillSili 

JamIII1')I. 1968]. 
RecommeMadoa (Serial Ne. 14) 

The Committee view with concern the delay of more than three years 
in obtaining the beneficiation Plant because of ctifticllhy in getting loan 
from USAJD. Considering that the non-availability of beneficiated iron ore 
resUlted in -increased consumption of raw materials and higher C0St of 
production. Government should have made available the rcquin:d foreign 
exchanse from some other source rather than indffinitc1y depend on 
USAID for such a loan. It was admitted by the Secretary of the Ministry 
of Iron and Steel that looking in retrospect it would have been easier 
to gct the required le:n from U.K. The matter had recently been taken 
up with the Ministry of Finance for sanctioning the required loan from 

"Some ot}ler source. The Committee trust that this will now be expedited 
so that the beneficiation Plant could be set up early. (Para No. 51). 

1tetI1e1 Gems __ 

Bolani Ores Ltd. have since withdrawn their expansion-plans. HSL 
now propese to take over Bolani Ores Ltd. This proposal is under consi-
-deration. 

[MIJti.ttr)' oj Slft/, Mines a.nd Metlll.r O.M. No. Par' (0)-8/66. datetl15th 
JIlIIIMlrY. 1968). 
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1l ....... mee4atioa (Serial No. 15) 

The high ash content in the coal results in lower blast fUlnace outrut 
and consequently higher cost of production. The Ccmmittee desire that 
some suitable solution should be found· in order to ensure supply of re-
quired quality of coal to the steel plants. They would also urge that the 
complaints from the Steel Plants regauling quality of coal supplied by the 
collieries should be dealt with quickly by the Coal Board and in case it 
is found that the coal supplied is inferior. immediate regradation should 
be dQne to avoid extra payments by the Steel Plant. The time takeR at 
present in this regard. which was stated to be about 6 months. can. hardly 
be considered satisfactory. (Para No. 51). 

Rep" of Go,emmeat 
The Ash content being generally high, a sizeable quantity is washed 

before it is fed to the Coke Ovens. With a vkw to conserving the limited 
resources of metallurgical Coal, the coking coal collieries have been linked 
with the steel plant and coal washeries. The available coal is allocated 
to steel plants and washeries by the Coal Controller on the dasign of tech-
nological requirements of the plants, taking into consideration the chemicar 
analysis etc. 

2. The following action has been takcn to ensure supply of quality 
Coal-

(i) A Committee, consisting of the representative of cckill8 coat 
producers and consumers, has been constituted, which would devise 
a mutually acceptable syst(m of joint sampling of coal. 

(ii) As an experimental measure, it has been decided to appoint an 
Independent Agency to can y out sumpling and analysis simul-
taneously at 20 to 30 selected loading points and at destination. 
This Agency would also explain reasons for any variations in 
quality at the two points-ioading and destination. The· Agency 
has been selected and the WOJ k is likely to commence shortly. 

[,Ministry of Steel, Mines and Metal( O. M. No. Parl-6(8)/66 dated 9tT, 
JanuQT1, 1968]. 

Ileco.mendation (serial No. 16) 
It is well known that the use of sinter not only results in lesser con-

sumption of iron ore and coke but also increases production with resultant 
reduction in the cost of production. The delay in the setting up of this 
plant because of high price demanded by Bolani Ores Ltd. for the iron 
Ore fines is rather surprising. Ccnsidering that out of five members of the 
Board of Directors of Bolani Ores Ltd., two Directors and. the Chairman 
are nominess of Government (the General Manager of Durg'dpur Steel 
PJaat himself being one oftbe member of the Board ('fDirectors) thfY shouJd 
have realised the urgency of the matter. Further delay in setting up the 
sintering plant has been caused because HSL took 13 months to award the 
contract after opening of tenders for which there is no adequate justifica-
tion. 'fhe Ccmmittee trust that the target dates for the completion of this. 
plant now fixed as 31st December, 1966, would be adhered to. (para: 
No. 61). 



,II 

.,.,. ., Ge9a. F I 

The Sinter Plant could not be completfd by 31-12-1966 due to delay 
in the civi) et!Jineerins works of the Contractors aDd labour strike in their 
orpnisaticm. The plant was almost completed and ready for operation 
in March, 1967 and Preliminary Accrptaru:e Tests were complet(d in April. 
]967. Some defects had to be rectified and the plant was ready for com-
missioniBg in October. 1967, but could not be cOmmissioned due to shert-
age in gas availability, arising from the damages to coke ovens. With the 
copnnissioning of the Fourth Battery of Coke Ovens and the Fourth B. F .• 
HSL now propose to commission this as soon as production in the DCW 
Blalt Furnace stabilises. 

(MInLrtry of Steel. Mines ad Melau O.M. No. Pari (6)-8/66. dated 15th 
JanutII'Y. 1968]. 

JleeoauDtacIadoD (SeriiJ No. 11) 

The maximum recovery and use of scrap lowers the cbst of production 
of steel. Because of shortage of scarp, more hot met:!1 was being used in 
the production of ingot steel. The Committee find that as early as March, 
1961, the Financial Adviser and Chief Accounts Offictr of the Plant 
had drawn attention to the short recovelY of scrap and had pointfd cut 
that during the year 1960-61. scrap worth about Rs. 121akhs had not been 
recovered. The scrap, if recovered in full, could have contribut(d to a 
reduction in the cost of pig iron by nearly Rs. 4/- per tonne. It. is regrett-
able that despite the matter having been brought to the notice of the Minis-
try and the Hindustan Steel Limited as early as March. 1961, no steps had 
been taken to efrect full recovery of scrap. The Committee desire tbat the 
matter should be examined in all its aspects including the economics of 
telting up this work departmentally and steps taken to ensure maximum 
recovery of scrap. If even thereafter, the scrap is· inadequate the desira-
bility of supplementing it from outside sources. as is being done by Bhilai, 
might be examined. (para No. 68). 

Repl, el Goyenuueat 
Durgapur Steel Plant were aware of the nerd for SCJ3p r(cove,l"), and 

a 10 years contruct was concluded by them in J)ca:mber. 1961 with Mis. 
Thomas Mouget and Co. They had some difficulties in operation due to 
lack of spares and labour troubles but these have since lxen sortfd out. 
The question of taking this over departmfntally",ill be examined when the 
present contract expires in December. 1971. 

[Afbllnry of St •• Minu and Metab O. M. No .Pari (6}8/66. dated 15th 
J.".,y. 1968). 

a ....... o.adoa (Serial No. lO) 

Dwioa evj.dclltC it was admitted by the Chairman, HSL that the annual 
raw material losses at Durgapur were quite high (Its. ~100 laths in 
respect of major raw materials). It \\"85 fairly certain that there \\"FS ddi-
'berate under-loading sometimes and the positioB was admitted to be un-
satis~ctory. In spite of this no respcmsibility has becn fixed for the losses. 
.and DO disciplinary action taken. The Committee ur~. that immediate 
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steps ·sboulel be taken to prevent under-loading of wagons at the despatch 
points and to ensure safe custody of raw materials in the Plant. (para 
No. 71). 

Reply 01 Go'!enmeat 
So far as coal is (Xlnccrned, HSL arc pnssing with the coal trade the 

question of proper loading of wagons. As regalds iron ore, negotiation 
are in progress for the taking over of Bolani Ons Ltd. Once it bt:ecmes a 
captive source for Durgapur, the prcbl(m df llnderloeding will Bot be 
there. 

[Ministry of Steel, Mines and Metals O. M. N". Pari (6)-8/66, dated.15th 
January, 1968] 

Reeolll1llendatiOD (Serial No. 23) 
The Committee find that in the U.S.S.R. about 75 blast furnaces are 

operating on high top pressure. It is reporttd to have increased production 
of iron by 6-8 per cent and there was also reduction in coke consumption. 
Even in the Bhilai Steel, Plant, the high top pressure has been used since 
and its use is stated to have resulted illter-alt. in increased production of 
iron from 2777 tonnes to 3S4O tonnes. In the circumstances the Ccmmittee 
see no reason as to why the plant should still find the necd for experimenting 
with the utility of the high top pressure equiJlUlc:nt and not using it to ad-
vantage as has been done elsewheJe, At any rate the questicn of utility 
should have been examined before the equipment was purchasc:d. (para 
No. 85). 

Reply of GoVel'llJlleDt 

This WaG gone into by the Pande Committee also. Apparently, there 
are some technical difficulties in utilising this equipment. The pande Com-
mittee have recommendc:d that a Committee of experts at HSL level should 
go into tbis. HSL has been asked to take action accordingly. 

(Ministry of Steel, Mines and Metals O.M. No. Pari (6)-8/66, dilled 15th 
JaMIIUY, 1968]. 

RecollUlleDdatioD (Serial No. 24) 
The Committee understand that because of ccke scarcity, the furnaces 

could ~t be blown to high wind volume for long periods and as such full 
beDefit of hi~h top pressure could not be achieved. That there should 
be coke scarCIty when the production in the cclct oven batteries at DUTg8-
pur is above the -rated capacity, suggests that provision has Dot been made 
in tbe Coke Ovens for use of high top pressure equipment. HSL should 
take a firm decision about the utility of the high top pressure equipment. 
It caDnot maintain that its use is advantageous at Bhj]ai while at Durgapur 
it is in an experimental stage. Jf it is bendicial to use it, provision should 
be made for its use in the expansion programme. (para No. 86). 

tepl)' .,1 GoTenIIDIIIt 
Although production in the Coke Oven was above rated capacity, still 

there was coke scarcity owing to the higher consumption of cokewhic:h 
iuclf was due to the poorer quality received for eakin, purposes.. Ibc 
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coke iCarcity increased further foJJcwing lXt'Dsive d'mBl\cs to the Coke 
Oveas. 

(MbtII1r1 Df Steel, MineJ and MetalJ O.M. No. Pori (6}8/66, tloled 15th 
JtlIIUIM'}', 1968}. 

~ (Serial N .. 26) 

It has been admitted in Parliament that the Steel Plants are ovrrstaft'ed. 
The Committee feel that the Committee of Manascment which prescribed 
the standard (orce are mainly responsible (or the existence of SUJpJus staff 
in the steel plants. The strength laid down by theID as double of the esti-
mates prepared earlier in 1956 with the help of experts and even those in 
1958 prepared by the then Secretary of the Company. The Committee· 
are not aware of the data on which the Committee of Management or the 
plant authorities, who had taken over the residual work froin the C.O.M. 
based their estimates of the staft' requirements. But considering that the 
actual number of persons employed is less than the' sanctioned stre1lgth. 
the Committee cannot help observing that the standard forae was not ~lis­
ticaJly determined by the Committee of ManasellKnt or the plant authorities. 
The determination of the staft' strength at a high pitch has led to the filling 
up of the vacancies with redundant staft'. (Para No. 97). 

lleply of GoYel'llllltllt 

The three steel plants in the public sector went into operation about the 
same time. Their manning had, therefore to be completed in a short 
period of time. Industrial engineering studies for the determination of 
the manpower on scientific lines would have taken a considerable time, 
particularly in view of the paucity of industria) engineers at that time. 
In these circumstances, the strength in each plant was not fixed prccieely. 
For mannin, the npanded units, however, full use is being made of studies 
of industria engineering departments in each of the plants. 

In Bhilai. the standing force has been worked for 2·5 million tonne 
stage for works, administration and township departments excepting re-
quirements of non-technical staff in the works departments, which is pre-
sently being studied by the industrial engineering department. In Rour-
kela. a standing force has been worked out for the 1·8 million tonne stage 
for thc non.executives in the works departments cn the basis of indus~rial 
enll. studies. Studies are in hand to fix the standard force for executIves 
in tbe works departments and for non-works departments. In Durgapur 
standard force has been worked out for the 1·6 million tonne stage in res-
pect of executives for all the works departments and e~(cutives and .~n­
executives for othcr departments are under preparatIon. In addItIon, 
norms of labour productivity have also been worked by the Head 0Iice 
of HSL for appraising plant estimates and controllill8 manpower through 
personnel budpts. 

While thus the mannins required for expandtd plants is bei!,g: dele) min-
ed on the basis of scientific studies undertabn by the industnal engg. de-
partments diBieu1ties are being apericDCtd in getting the agretmeDt of 
empIo~' to strenatbs so fix~. such aitument being essential in terms of 
CQ1'I'CDt labour tepstatian. In v~w of such employee attitudes. it is bely 



tbat the manning cannot be regulated strictly in telms of needs assessed 
on the basis of industrial engineering studies. i !t 

[Ministry of Steel, Mines cr.d Metals D.M. No. Pari (6}-8/66, doter! 
15th January, 1968]. 

Retommendation (Serial No. 27) 

The Committee are also surprised to find that although it has bun 
admitted that the Plant is overstafffd, the actual nqui]'(mfnts cfstaff and 
the extent of surplus staff have not yet been detelmined on the basis of prc-
per scientific studies. Unless the extent of surplus staff is detclloiricd, it 
would be difficult to solve the prob)(m of overst&fling. The Ccu:mittee 
would, reiterate the reccD'.mendaticn in para 90 of their lIth Repcn cn 
RourkeJa Steel Plant and desire that immediate steDs should be taken to 
cany ('ut such a study. (pal a No. 98) 

Reply of GovernmfDt 
Ple:J.se see answer to S. No. 26 . 
[Ministry of Steel, Mines and Metals O.M. No. Pari (6)-8/66, dated 15th 

January, 1968]. 

Recommendation (Serial No. 29) 
It needs no emphasis that in the interfSt of dlicicnt and cccncmic WOI k-

ing ofa project, it is neCfssalY that theJe fhculd be cemplete \lndnstanding 
and co-operation between labour and management. The plblic enter-
prises have a special role to play in this regard. As pointed out in the 
Third Plan : "The large expansion of the public sector which is occurring 
and is being envisaged will make a qualitative difference in tbe tasks set 
for the labour mov(ment and wiJI f~ci)jtate tbe transfolmation of the ~p(ciaJ 
structure on the lines of the sccialist pattern of society". 

The Committee were assured that there bas been a malhd improvement 
in industrial relations at Durgapur since high level meetting in August, 
1964. But as even after that there had been certain incidmts tbele is nc((' 
for a constant endeavour both on the part of the management and the labour 
unions to resolve differences thrCl!Eh mutual difcussions and voluntalY 
arbitration rather than by HfOlting to strikes, Jcckcuts or CCUtts of ltw. 
(para No. 110). 

'The Committee feel that if the Works Committee had functioned, it 
woullf have in a large measure helped is developing banoOluous relatioru;. 
between the employers and the workers. They tberefore, desire that im-
mediate steps should be takm to revive the Works Committee. (Para 
No. 111). 

Reply of GoYfJlllelt 
Admittedly, the industrial relations at Durgapur have been far from 

satisfactory and the Pande Ccmmittee has also drawn attenticn to this. 
h this connection. they have said :-

"There could be several reasons for the state of industrial rela-
tions at Durgapur including a: few lapses bere and there on the ~rt 
of the management, but the main source of trouble seems to be the 



interest and pafti.iclp8tion of the politieal paitics ift wooingtbe ,res-
pective unions for pushing their own party interests. It is to be considered 
very &erio~ly whctlaer lhePiant in wlaich . Rs. 275 cror~ have alJeady 
been invested and a further investment of more than RI. 350 CrOff!' to 
double its eapacity is contemplated and which if properly and profitably 
worked will bring great pr~rity all rqund, could be allowed to suffer on 
this account". 

Unfortuaately, the industria] unrest in West Bengal bttame worse during 
1967 due to seVeral reasons and Durgapur suffered further. While mea· 
sDrei are now being taken to enforce' discipline and testore order, nonnalcy 
can retum only when theinter-lanion rivalry end. Tn such a climate tbe 
works Committee cOold not have functioned effectively.- .' ' 

[Ministry of Steel, Mines ondMela/sQ. M. No • .(6}8/66, d.oled 15th 
.Jamlor),. 1968]. .. 

RecolllJDeDdatioD (Seria. No. 35) 

The Commitke consider that the decision to set up the ice plilllt at 
Durgapur was ill-conceived. Since, as admitted by the' Secretary of the 
Ministry, the demand for ice was not considered to be substanti<lJ. the Ie 
was no justifICation for incurring JargecapitaJ fxpenditure on the purchase 
of this plant especiallywhcrr boih the Durgapur St,ed Plant "uthoJitics 
nnd the refrigeration engineer of the West Bengal Go'V!=rnment opposed 
the proposal. As regards, the view that it would have been difficult to find 
a private party to set up such a plant, the Committee find that no attqnpt 
~as made to ascertain whether any private party was interested in it, Fur-
ther the West Bengal GoVernment had indicated that it might be po~sible 
for some private party to set uP. such a ptant. In the circumstances. there 
appears to be no basis for the view held by the Ministry. FllJ ther insis-
tence of the Ministry for purchase of the ice plant from one part:cular 
firm without calling for 'enders f(quires lhoIOUgh probe. (Pal a No. 1315). 

Reply or GoverDJDellt 

According to the Contract with ISCON, for setting up a Steelworks at 
Durg<lpur. facilities had to be provided for a number of foreign personnel. 
A 300 room hotel was contemplated. as well as canteens, Central Kitchen 
etc. Durgapur has a long and severe summer and it was considered neces-
sary'tbat an Ice Plant should be set up departmentally to cater to all the 
needs in tbe belinning. . 

It would however be incorrect to conclude that order.; for Ice· Plant 
were placed without calling for tenders. On the advice of the Refri~tion 
Engineer, Government of West Bengal, quolations were called for from 
4 firms of repute for the' ICE Plant but no: reply was received from those 
firms· till the expiry of Ii J80~ths. 

As the tee Plant wa~ a\'ailabJe cx:;'stock with the Su:pp1i~r-'-M/s. Voha$ 
Ltd." a well known firm dealing with machiery of this tYPe, and as it did not 
illVQWo ally foreqnexchange,tbe purchase Older was placed on the firm 
on the 39th N.y, '~S7. AccordinaiY one IO-ton 'Canier!Ice Plant and 
<:Old.Staraae ~~pment was purchased (rom·,' Voltas at a· cost of Rs. 
1,39,200/-. 
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There were some delays in setting up the plant due to various fllilures 
with the result that by the time it started producing, it was difficult to utilise 
it under competitive conditions. 

The Ice Plant was never conceived as a commercial ventu(e ~s it was 
known from the beginnj.ng that selling ~ce on a .commercial scale would be 
difficult. The Ice plant was intended for supplying ice to Hospitals, Can-
teen, and employees of the Project. Attempts were made to market the 
ice pending assessment of the requiremen~ for th.e amenity services. Re-
sults of investigations made showed that the requirements of ice by Steel 
Plant Employees at amenity rates were discouraging, as Employees in the 
higher income brackets have their own Refrigerator and' the.middte and 
low income groups still tend to consider 'ice' as a non-esselltial item of con-
sumption. The requirement of ice was therefore, not sufficieQt for a mode-
rate . level of working of the Ice Plant. In view of this HSL corne to the 
conclusion that Ice Plant should b~ sold at the best available 'pI'ice: 

[Ministry of Steel, Mines and Metals O.M. No. Pari (6)"8/66, (Iated 15th 
January, 1968]. . 

Recommendation (Serial No. 38) 
The Committee would like to emphasise that both in order 10 achieve 

economy in the consumption of Steel and to reduce the cost of structurals, 
it is essential to develop lighter sections. It was stated during e\-idencf! 
that in the United States and certain European Countries the trend was to 
roll lighter sections. The Committee, theref-ore, suggest that early steps 
should be taken to produce these sections, even by installing new rolling 
mills, if necessary. (Para No. 148). 

Reply of Government 
Consequent on the Report of the National .Council of Applied Economic 

Research on Savings in Structural Steel, the various recommendations 
made therein were examined in detail by severid sub-committees and work-
ing Groups with a view to implement the suggestions. It has now been 
decided to constitute a "Steel Savings Board" to ensure implementation of 
the suggestions as far as possible. The Board will have representatives 
from concerned Government departments as well as from weIl known 
engineering Assoc1ations etc. 

[Ministry of Steel, Mines and Metals O.M. No. Pari (6)-8/66, dated 15th 
January, 1968]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH 
REPUES OF GOVEJlN MENT HAVE 'NOT BEEN 

ACCEPTED BY THE COMMIT1EE 
_ •• tIoIt (SaW No. 12) 

The Committee find that the question of the price payable for the supply or ps by DurppurSteel Plant to D.V.C. was initially taken up by the Secre-
tary of the Ministry of Imption and Power as early as June, 1958. How-
ever, the matter is still under correspondence between the n.v.c. and 
Hindustan Steel Ltd. It is regrettable that even ·after a lapse of more than 
7 year it has not been possible for the two public sector undertakinss to 
settle this matter even after a Parliamentary Committee had expressed con-
cern over h. (Para No. 46). 

Reply of G01'eI1IDIeIlt 
Currently there is no supply of gas to D.V.C. from Durgapur Steel Plant. 

nor is any supply expected to be available in future. The probltm is thus 
related to only a limited period. In order to setde this Jong outstanding 
issue. HSL offered to make an ad hoc settlement at a fate halfway between 
that asked for earlier and that offered by D.V.C. Although this letter was 
sent to D.V.C. in March, 1967. the mattef does not appear ·to have been 
settled yet. 

[Ministry of Stul, Mines and Metals O.M. No. Pori (6}-8iE6, daud 151h 
JanUllry, 1968]. . 

0.-1. of !be Co"-ttte 
Please see paras 1-3 of Chapter I of the Report. 

(22) 



CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH 
FINAL REPLIES OF GOVERNMENT ARE-
. STILL AWAITED 

NEW DELHI, 
Aprl116. 1969. 
Chitra 26 1891 (S) 

NIL 

G. S. DIULLON. 
Chairmtl1l. 

Committee on Public Untlertakings. 

(23) 



APPENDIX 

(Vide Para 4 of the Introduction) 
Analysis of the action taken by GOl'ernmellf on the recom­

mendations contained ;n the Twenty-ninth Report of 
the Committee on Public Undertakings (3rd Lok SoMa) 

1. Total number of recommendations made . 39-

2. Recommendations which have been accepted by 
Government (Vide Sf. Nos. 2, 3, 4. 5, 6, 7, 8, 10, 13, 
18. 19, 21. 22, 25, 28, 30, 31, 32, 33, 34, 36, 37 and 
39. 
Number 
Percentage to total 

3. Recommendations which the Committee do not desire 
to pursue in view of Government's reply (Vide SI. 
Nos. L 9, 11. 14, 15, 16, 17,20, 23, 24, 26, 27, 29, 35 
and 38 
Number . 
Percentage to total 

4. Recommendations in respect of which replies of Go-
vernment have not been accepted by the Committee 
Number . 
Percentage to total 

5. Recommendations in respect of which replies of Go-
vernment are still awaited 

(25) 

23 . 
59%. 

15; 
38% 

1 
3%. 

Nit. 



st. Name of Aacnt A8CJx;y SI. Name of Aaent 
No. No. No. 

DELHI 

24. Jain Book ~,Con- 11 
naught Place, New Delhi. 

25. Sat Narain & Sons, 3141, 3 
Mobd. Ali Bazar, Moti 
Gate, Delhi. 

26. Atma Ram & Sons, Kash- 9 
mere Gate. Delhi..(i. 

27. J. M. Jaina & Brothers, 11 
Moti Gate, Delhi., 

28. The Central News Agency, 15 
23/90. Connaught Place, 
New Delhi. 

29. The English BookStore, 20 
7-L, Connaught. Circus, 
New Delhi. 

30. Lakshmi Book Store, 42, 23 
Municipal Market, Janpath. 
NcwDeIhl. 

31. Bahrec Brothers, 188 Laj- 27 
patrai Market, Delhi..(i. 

32. layana Book Depot, Chap- 66 
parwala Kuan, Karol Bagh. 
NewDclhi. 

33. Oxford Book & Stationery 
Company, Scindia House, 
Connaught Place, New 
DeIhi·I. 

34. People's Publishing House, 
Rani Jhansi Road. New Delhi. ' 

3'. The United Book Agency, 
48, Amrit Kaur Market, 
Pahar Gal\i, New Delhi. 

36. Hind Book House, 82, 
Janpath, New Delhi. 

37. BookweIls,4, Sant Naran-
kari Colony, Kingsway 
Camp,Delhi-9. 

MANlPUR 

38. Shri N. Chaoba Singh, 
News Agent, Ramlal Pa~ 
High School Annexo, 
Imphal. 

AGENTS IN FOREIGN 
COUNTRIES 

39. The Secretary, Establish-
ment Department, The 
Hi~ Commission of India. 
India House. Aldwych, 
LONDON, W.C.-2. 

68 

88 

95 

96 

77 

59 
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